
SLPC 7957-59/2024

ITEM NO.21               COURT NO.1               SECTION XVII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (C) Nos.7957-7959/2024

(Arising out of impugned final judgment and order dated 15-02-2024
in  PN  No.01/2023  15-02-2024  in  PN  No.03/2023  15-02-2024  in  PN
No.04/2023 passed by the Hon’ble Speaker Maharashtra Legislative
Assembly)

JAYANT PATIL                                       Petitioner(s)

                                VERSUS

AJIT ANANTRAO PAWAR & ORS.                         Respondent(s)

(With IA No.79967/2024-EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT and IA No.79966/2024-EXEMPTION FROM FILING O.T. and IA
No.79964/2024-PERMISSION TO FILE LENGTHY LIST OF DATES)

 
Date : 29-07-2024 These matters were called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE J.B. PARDIWALA
         HON'BLE MR. JUSTICE MANOJ MISRA

For Petitioner(s) Dr. Abishek Manu Singhvi, Sr. Adv.
                   Mr. Darius Khambata, Sr. Adv.
                   Mr. Sharan Jagtiani, Sr. Adv.
                   Mr. Muhammad Ali Khan, Adv.
                   Mr. Pranjal Agarwal, Adv.
                   Mr. Amit Bhandari, Adv.
                   Mr. Omar Hoda, Adv.
                   Ms. Eesha Bakshi, Adv.
                   Mr. Uday Bhatia, Adv.
                   Mr. Kamran Khan, Adv.
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                   Mr. Arjun Sharma, Adv.
                   Mr. Prashant Pratap Singh, Adv.
                   Mr. Abishek Jebaraj, AOR
                   Ms. A. Reyna Shruti, Adv.
                   Mr. D.P. Singh, Adv.                  
                   
For Respondent(s) Mr. Mukul Rohatgi, Sr. Adv.
                   Mr. N.K. Kaul, Sr. Adv.
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Abhikalp Pratap Singh, AOR
                   Ms. Devanshi Singh, Adv.
                   Mr. Shrirang Varma, Adv.
                   Ms. Yamini Singh, Adv.
                   Mr. Aditya Krishna, Adv.
                   Mr. Dhruv Sharma, Adv.
                   Ms. Ira Mahajan, Adv.
                                      

UPON hearing the counsel the Court made the following
                             O R D E R

1 Issue notice, returnable in four weeks.

2 Mr Mukul Rohatgi and Mr Neeraj Kishan Kaul, senior counsel appear on behalf

of respondent No 9 on caveat and waive service.

3 Liberty to serve the other respondents through dasti.

4 All objections, including on the ground of maintainability, will be considered

at the time of final disposal.

5 The present Special Leave Petition be listed with SLP (C) Nos 1644-1662 of

2024 [Sunil Prabhu vs Eknath Shinde and Others] to be heard seriatim.

(CHETAN KUMAR)     (SAROJ KUMARI GAUR)
 A.R.-cum-P.S. Assistant Registrar
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